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History of Freedom Movement

64. SHRI M. N. GOVINDAN NAIR: 
Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether the Government have- 
decided to entrust the responsibility 
of bringing out the History of the 
Freedom Movement during 1937—1947, 
a Government financed 10 volume 
project, to Bharatiya Vidya Bhawan:

(b) whether this project was in the- 
control of Indian Council of Histori-
cal Research; and

(c) if so, what are the reasons for 
making a change in the control of the 
project?

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE/ AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) to (c). The project was
entrusted to the Indian Council of 
Historial Research, and the National 
Archives of India was required to 
assist it by collecting and making 
available to it relevant material from 
Government records. On a review of 
the implementation of the project made 
early this year, it was found that the 
progress had been slow. In this con-
nection a suggestion was received that 
this responsibility might be entrusted 
to the Bharatiya Vidya Bhavan. The 
matter is, however, yet under conside-
ration, and a final decision has not 
been taken.
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Construction in contravention of ap-
proved Plan in East of Kailaah Com-

mercial ffew Delhi

66. SHRI G. M. BANATWALLA: 
Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND REHA-
BILITATION be pleased to state:

(a) the reasons why the D.D.A. 
allowed the unauthorised construc-
tion of Mezzanine floors and coverage 
of more area by the plot holders in 
contravention of the plans approved 
by D.D.A. in the Community Centre 
East of Kailash Commercial Complex 
when they had detected ft during the 
construction stage;




